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6 . Adim Jaati Hindi Mahavidyaiaya, Sadar * Rs. 10 8757-
Hills.

7. Manipur Hindi Prachar Sabha, ImphalV Rs.62,100/-
*

8. Manipur Rashtrabhasha Prachar Samiti, Rs.1,35,300/-
Imphal.

9 . Saflkswati Hindi Vidyalaya, Prasain. '  ̂ Rs.12,600/-

10. Hindi Ashulipi & Mudralekhan Training Rs.10,500/-
lnstitute,'lmphal.

11. Uripok Hindi Mahavidyaiaya, Imphal. Rs-18,300/-

12. Thampasana Hindi Mahavidyaiaya, Thiyam. Rs.10,500/-

13. Nambol Hindi Prachar Parishad, Nambol. Rs.21,345/-

14. Hihdi Prachar Parishad, Kakching. Rs. 19,275/-

N ACAIAN D

1. Nagaland Bhasha Parishad, Kohima. Rs.22,875/-

M IZORAM

1. Zoram Hindi Prachar Samiti, Aizwal. Rs.1,31,250/-

M ECHAIAYA

1. Hindi Prasar Mandal, Shillong. Rs.21,990/-

2. Meehalaya Rashtrabhasha Prachar Samiti,
Shillong. Rs. 37,050/-

ARUNACHAL PRADESH

1. Uttar Poorvanchal Rashtrabhasha Prachar
Samiti, I t a n a g a r . ________________________________Rs. 1,10/805/- >

Visit of High Power Delegation to China

167. SHRI E. AYYAPU REDDY:
SHRI SHANTILAL PATEL 
SHRI MAHENDRA SINGH:
DR. B .L SHAILESH:
SHRI C.S. BASAVARAJU:
SHRI CHIN TAM AN I JENA:
SHRI SANATKUMAR M ANDAL

Will the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) whether a high power delegation 
has recently visited China for making ar
rangements for the Prime Minister's pro
posed visit to China in December, 1988; 
and

(b) if so, whether the agenda of Prime 
Minister's visit to China has been 
finalised?

TH E MINISTER OF EXTERNAL AFFAIRS 
(SHRI P.V. NARASIMHA RAO): (a) A delega
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tion led by the Foreign Secretary visited 
Beijing in the first week of October, 1988, 
essentially for this purpose.

(b) No, Sir. #

Amnesty International Report

168. SHRI SH AN TI LAL PATEL: Will the 
Minister of EXTERNAL AFFAIRS be pleased 
to state:

(a) whether Covemment have seen a 
recent report of the Amnesty International 
which has made certain references to India; 
and

(b) if so, the reaction of Government in 
this regard?

TH E MINISTER OF EXTERNAL AFFAIRS 
(SHRI P.V. NARASIMHA RAO): (a) Yes, Sir.

*
(b) The report of Amnesty International 

presents happenings in India in a very one
sided and distorted manner. The Report 
tends to highlight stray incidents of alleged 
violations of human rights but fails to em
phasise the numerous rights and freedoms 
enjoyed by Indian nationals and the inde
pendence of the press in India.

India's commitment to universal human 
rights is total and unqualified. Its epic man
ifestation is our freedom struggle and our 
continued support to freedom Jor all na
tions. Its inevitable implication is the final 
elimination of all forms of exploitation. The 
enshrinement of the Fundamental Rights in 
our Constitution, our open society, our rule 
of law and our independent judiciary are 
well known as major vehicles for ensuring 
proper checks on the violations of human 
rights. Specific charges of alleged viola
tions, however, are thoroughly investi
gated. While most of the charges made in 
the Report of Amnesty International have 
been found to be baseless, wherever such 
charges have been provided, action had al
ready been taken against the guilty.

The point of view of the Government 
has been made known suitably from time 
to time.

Sino-lndian Relations

'  169. DR. KRUPASINDHU B H O I: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state the details of the recent 
steps taken to improve the Sino-lndian re
lations?

TH E MINISTER OF EXTERNAL AFFAIRS 
(SHRI P.V. NARASIMHA RAO): In pursuit of 
improved relations with China, Govern
ment have recently exchanged several del
egations and concluded a number of 
agreements to further functional coopera
tion. A bilateral Cultural Agreement was 
signed in May 1988 and the annual bilateral 
trade protocol in June 1988. Discussions 
have also been held in the areas of Science 
and Technology and Civil Aviation. The 
Prime Minister's forthcoming visit to China 
is expected to give a further fillip to this 
process.

Withdrawal of IPKF in Sri Lanka

170. DR. KRUPASINDHU BHOI:
SHRI RAM PYARE PANIKA:
SHRI KALI PRASAD PANDEY:

Will the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) whether Government have a pro
posal to withdraw the Indian Peace Keep
ing Force from Sri Lanka by the end of De
cember, 1988;

(b) if so, the steps taken in that direc
tion; and

(c) if not, whether any other deadline 
has been fixed for the withdrawal of the 
IPKF from Sri Lanka?

TH E MINISTER OF EXTERNAL AFFAIRS 
(SHRI P.V. NARASIMHA RAO): (a) No, Sir.

(b) Does not arise.

(c) The duration of the IPKF's stay in Sri 
Lanka has to be seen in the perspective of 
the implementation of the Indo-Sri Lanka 
Agreement.




